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Government of Goa, Office of the Chief Electoral Officer, Group ‘C’, Non-Gazetted, Non-Ministerial 
posts, Recruitment Rules, 2023 

Goa Rights of Persons with Disabilities (Second Amendment) Rules, 2024 
Goa Registration of Tourist Trade (Amendment) Rules, 2023 
Police Inspector (Motor Transport), Class II (Departmental Examination) Rules, 2025 
Statistical Assistant, Class III, in the Directorate of Economics and Statistics, Recruitment Rules, 2025 
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Veterinary Officer, Class II, in the Gujarat State Services, Recruitment Rules, 2025 
Executive Engineer (Civil), Class I, in the Gujarat Engineering Service, under the Narmada, Water 

Resources, Water Supply and Kalpasar Department, Recruitment (Amendment) Rules, 2025 
Union territory of Ladakh Drugs and Food Control (Subordinate) Service Recruitment (Amendment) 

Rules, 2025 
DSPCA Animal Welfare and Rescue Scheme (1) 
Punjab Finance (Treasuries and Accounts) Department (State Service, Class III) (Amendment) Rules, 

2025 
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Policy Documents   [2] 
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Employment (Allocation of Tips) Act, 2023 [United Kingdom] 
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